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CRIFFURN OF ASSETS AND LIABILITIESAS ON 31122012

Narn ol govi, sorvant Smt, Gummeet -Kaur,

Service to which belong Himachal Pradesh dudicial Services

------ - Yesars 3 month S.

Tota length of service up te dale

(ii i Non gazcited rank

{ii) In cazeiied rank e Years 3 month s,

Present post and plice of Pusting Ci_—vi—i"-.}udge(,]r_ Div)- cumeJMIC,Bila spur,H, P
| I Sl ]
Salary siglnd funds  Agriguiturs

e Y .| . . " 7 -~
Poral mtual incinne franii all sources 5

]/12 18] 3];]: —i —’--0-6- 80-0-/ - T -
» -

During the cglenc.]ar year 2042, = 10 .-05-;-80-67-_-'— only

Declaration :
e, true angd correct 1o the best of

1 do hereby declare that the return enclosed Form 1o V are compiet
me under the provision of

my knowledge and belief, in respect of information due to fumished, by
Sub-rule of the Rule 18 of Central Services (Conduct) Rules, 1964.

Date. 1947420 . -
Date 13, Signature Civi udge e WJ
Bilaspur, H. P '
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NTOF IMMOVABLE PROPERTY IN

Sat. Gurmeet-Kaux,Civil..JudgelJr, Liv)=cum-JMIC,Bilaspur, fLF,

ESPECTOF
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ST DIECEMIRR, 2012
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) Signature

Date 192792013 _

dge (Jo{ Divy)

Bilaspur, H. Py
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Rorm No -I}

STATEMENT OF LIQUID ASSETS OF NGt Gua-ame e t-Kigu G vl ) - Judge{J r, Dl V)ecun-JMIC,Bilaspur,H, F,
' AS ONIIST HECEMBER, 2012 A

1 Carh balamia avce oyidiangs thee v gaacsim il sne o s s =
v LRT TR PR PRt \-\.\.!lll;__'I B TEAIL RS LTI T I N

2. Debenture, loans, advances and investment (such s Shares securilies and debentures eIc.}
S| Desciiption [ Name faddress of Amount M nal in own Annual Remarks
N, { | company, bank cie l name address of | income
i | persen in whose | derived
J , ' name held and
i S ! relationship
—— ) — /
e L 12 ) . R
B { ! i
L

Signature

Date 19742013, . ‘
Ci
Bilaspur,
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STATEMENT OF MOVABLE PROPERTY IN RESPECT OF SJ-&D—%-‘-&;mevt'K'at.l'r;'ei:Vi;‘l‘“JU'dge{'JT-"Bi'Vas- cum-JMIC,Bila spur,H, P,

@ SONJIST DECEMBER, 2012
: — T 5o : T : E 1 ]
[ St Noo [ Description Price or value at the lime of acquisition | 1f not in own name | How acquired | Remarks !
/ or lotal payrment made upio date of ' address of person in | With date of
refuim. as the vase may be in case of whese name held acguisition
wriicled porehused on hire oron Pund relatinnnhin i i

I .
nstalmeni basis

i
-

]

—Y

Car, ~ Rs,2,80,000/- - Rinds raised from husbang

g O e A
7 OONOObG N »
. * o @ -

o« father-in-l1law,lir
Refregerator.k, 7,000/-. - dift bu father, in 2005, . aw,1n 2009,
Waghing Machine., Hs.7,000/-, - c= Do
Television, Rs, 8,000/-, - —— D
Al r, Cond. Ks, 3),0004-. - By Cheqie on 28,8&,2012,
. . RS. 35' OGOI-. - - ——(b-- -
« GCold:Jwellery, Rs,2, 50,000/~ - Given at the time of marriage,
. Other house hold Rs, 50,000/-( oprox.) —= S -
articles, o
Signature :
15.7,2013, .. I
S - . Civil swdge (0¢. Divy)

Bilaspur, H, Ps
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Farm Nao -1V

STATENMENT PROVINTNTFIND & 11 CPOLICY OF Syt Gummeet Kaur, Civ 1 Judgeldry vy ‘cum—JMIC.Bila spu T, H, P,

as onﬂ‘al DECEMBIENR, 2012

Sr No Palicy No | Insurance Sum ] Amount of | Type OF Closing Contribution | Total Remarks
& Dae Compuny | assured/DQO | Annual Provident Bulance on | Mude
| Malurity Premium | Fund 01042011 | Subscquently |
[ ! ‘ GIS LIC ] GPF/H.FOR
| as per
| | | statement
,’ , | PF | ToTudine
C e O I | —_ —— THeres:
] - - | - | -« |GP.F 43 85 68*/-1,36 660/-8 2‘2,341/...!
' 1,M, 15359076  LIC, Rs, 5 Lagh. 31,898/~ - -
2.,No0. 151512227 LIC, &%.40,000/- 2,622/« - - - The prejium of pdlicies at
3.No, 151224665 LIC, [Rs.40,000/- 2,616/~ - - - - 5r,No,2,3 &4 ig paying my
4,No, 15187363 LIC, [is 50,000/~ 3,264/- = - - - [father.
Civil Wdgel¥e. Div.)
Date - 15,7.2013. SignaturcBilaspur, H. Pe
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MENT GF BESTS AND OTHER LIABILITYIN RESPECT OF S@nde-Gu g e e t-K-au-ry Gindi I —Judgeld s Biv) -

LS'I‘ Na Amount | Named: Address of | Daie OT Incurring | Detail Of Remurks
| Creditur Liability Transaclion
! 12 3 1 6

|
|
|
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Dutel9e Te 20 135,

Signature
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Bilas

e (J¢. Plv.)
T, H. P-

cum~-JMIC,Bilaspur,H, P,



